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(b) if so, the details thereof;

(c) whether recent shortage of milk has led to sharp rise in its price; and

(d) if so, the details thereof along with the remedial steps taken in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(SHRI CHARAN DAS MAHANT): (a) and (b) This Department does not have any
report on declining availability and production of milk in the country.

(c) and (d) There has been a rise in sale price of liquid milk by Rs. 2/- per litre
by Mother Dairy, Amul and DMS in Delhi recently, on account of higher procurement
cost being paid to the farmers. This Department has no report of shortage of milk.

Removal of agriculture from State List

2966. SHRI N.K. SINGH: Will the Minister of AGRICULTURE be pleased to
state:

(a) whether Government has any proposal for removal of agriculture from the
State List and place it under the Concurrent List;

(b) if so, the details thereof;

(c) whether Government has conducted any study on the implication of such
a move on the growth of agriculture sector; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(SHRI TARIQ ANWAR): (a) No, Sir.

(b) Does not arise.

(c) No, Sir.

(d) Does not arise.

Damage of crops by wild and stray animals

2967. SHRI AVINASH RAI KHANNA: Will the Minister of AGRICULTURE be
pleased to state:

(a) whether stray and wild animals damage agricultural crops;

(b) if so, how much crop has been damaged during last three years, State-wise;

(c) the amount of compensation paid to farmers against this damage;



[21 FEB., 2014] 71Written Answers to  Unstarred Questions

(d) the steps Government is taking to prevent such losses;

(e) whether Government is planning solar fencing around cultivated area nearby
forests to prevent entry of such animals, the details thereof; and

(f) the subsidy Government would give for solar fencing individually or
collectively or to State agencies, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(SHRI TARIQ ANWAR): (a) Yes, Sir. Stray and wild animals damage agricultural crops
particularly adjacent to forest areas.

 (b) and (c) Year-wise details of extent of crops damaged due to stray and wild
animals and compensation paid for last three years is given in Statement (See below).

(d) to (f) Government of India, in consultation with Ministry of Environment and
Forests (MoEF) is advocating the State Governments to promote use of traditional/
chemical repellents, trenches, live/solar electric fencing, bio-fencing and other innovative
methods to reduce the damage to crops caused by wild animals like blue bulls, monkeys,
elephants, etc. in the areas adjoining the forests. Financial assistance is provided to
State/Union Territory Governments under MoEF's Centrally Sponsored Scheme of
Integrated Development of Wild Life Habitats 'Project Tiger' and 'Project Elephant'
for management of wild life and its habitats in the country. The activities under the
scheme include construction/erection of physical barriers like barbed wire fence, solar
power electric fence, bio-fencing using cactus, boundary walls, etc. to prevent the entry
of wild animals into crop fields.

Statement

Year-wise details of extent of crops damaged due to stray and wild
animals and compensation paid during the years 2010 to 2012

States Extent of crop damage Compensation paid
(Area in hectare) (Rs. in lakhs)

2010 2011 2012 2010 2011 2012

1 2 3 4 5 6 7

Andhra Pradesh 260.22 470.66 781.41 8.79 10.23 12.83

Arunachal Pradesh 528.40 871.23 1404.58 0.00 20.93 0.00

Assam 4617.00 2828.00 1082.00 31.15 137.22 0.00
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1 2 3 4 5 6 7

Bihar 18.68 0.00 90.30 0.00 0.00 0.00

Chhattisgarh 11828.00 13269.00 13321.00 16.71 7.01 13.00

Goa 0.00 0.00 0.00 0.25 4.33 3.50

Haryana 2.00 1.00 4.00 0.00 0.00 0.00

Karnataka 7572.05 2288.29 1900.37 22.10 19.05 31.58

Madhya Pradesh 639.00 1520.00 0.00 21.31 41.19 20.42

Manipur 0.00 0.00 100.00 0.00 0.00 0.00

Meghalaya 437.26 573.39 268.94 0.48 15.87 31.76

Mizoram 1863.00 0.00 0.00 6.55 0.00 0.00

Nagaland 1923.50 788.70 777.00 0.00 0.00 0.00

Sikkim 70.00 80.00 52.00 2.00 2.50 4.00

Tamil Nadu 26.00 34.00 39.00 1.02 4.15 12.44

Tripura 25.75 34.20 11.33 0.26 0.22 0.25

Uttar Pradesh 203.88 226.60 141.02 0.31 1.34 2.42

Sources: Wild Life Division, Ministry of Environment and Forests.

Public and private investment in agriculture

2968. DR. BHALCHANDRA MUNGEKAR: Will the Minister of AGRICULTURE
be pleased to state:

(a) the steps being taken by Government to increase public and private
investment in agriculture; and

(b) whether Government thinks the public and private investment in agriculture
are complementary, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(SHRI TARIQ ANWAR): (a) and (b) Government is implementing many programmes
for raising investments in agriculture. Notable among them are Rashtriya Krishi Vikas
Yojana (RKVY), National Food Security Mission (NFSM), National Horticulture
Mission (NHM), Gramin Bhandaran Yojana, Integrated Scheme of Oilseeds, Oil Palm,


